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enacted Maternity Beoefits Lawa and
in what years?

(b) What b the qualitylng period.
maximum perind of benefit—post-
natal and ante-natal—and the rate
of benefit in the varlous States and
in mines?

The Mimiater of Labour (Shri V. V.
Girl): (a} and (b). A statement giv-
ing the required Information is lald on
the Table. [See Appendix VI1I, aa-
nexure No. 18}

THE EMPLOYMIN‘I‘Q oar CHILPREN ACT.
193

601. Sbri P. L. Barupal: Will the
Minister of Labour be pleased to state
in which of the Part ‘B’ and ‘C' States,
the Employment of Children Act of
1938 has been made applicable?

The Minister of Labour (Shrt V. V.
Girl): The Employment of Children
Act, 1938, has been made applicable
to all the Part ‘B' and ‘C’ States except
the State of Jammu and Kashmir.

VQCATIONAL TRADNING DOF CHILDREN AND
YOUNG PERSONS

602. Sbri P. L. Barupal: Wil the
Minister of Labour be pleased to state
what facllities have been made avail-
able by the Union Government to
the various State Governments and
private Industrial houses for voca-
tional tralning .of children and
young persons?

The Minister of Labour (Shri V. V.
Girl): No facilities have been made
available by thr: Government of India.

R. M. 8. PLAYGROUND {SRRAMPORE)

663. Shri Tushar Chatterjea: Will the
Minister of Rallways be oleased to
state:

(a) whether it is a fact that a dis-
pute is goinrk on between the Easterz
Rallways and the Seramvore Munici-
pality over the ouestion of exchange
of the RMS. playground at Seram-
pore; and

(b) it so, what steps Government
have taken to aetlle the dispute?

The Deputy Minlster of Rallways
and (Sbri ) (a)
The reply is in the afirmative.

(b) The Government have decided
that they would have no objection o
the R.M.S. ground at Serampore belng
relinquishe? to the Municipality on the
condition that a aultable plot of equl-
valent are2 la acquired by the Municl-
pality at its own ceat and banded over
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tv the Raliway. The plot so selected
should, bowever, be approved by the
Railway Admiajstration

BRITISH SHIFPING CoMPANIEF

605 8hei H. N. Mukerjee: Wiil the
Minksker of be pleased to
state:

(a) the number of Indlan seamen
emplayed by British compa-
oles cperatiag from Indlan ports in
1951.52,

{b) the number of Indians in the
cadre of officers In British ships; and

(c) the difference, if any, in emolu-
ments maid to Indian and Britlsl) sea-
men in comparable categorles by
Briltish shipping companies?

The Depaty Miniater of Rallways and
Traoaport (Shti Alageaan): (a) The
number of Indian seamen engaged on
Indlan articles during the year 1951-
52 on British #ips from the ports of
Bombay an& Talcutta Is as follows:—

Indians

Bombay 8502
Calcutta 7706

(b) The number of Indian Officers
employed on the ships of the three
British companies which alone employ °
such Officers, namely the British In-
dia Steam Navigation. the Asiatic
Steam Navigation and the Mogu! Line
Is 81 as shown below:—

Nauigation Oficers
38 (Including 19 apprentices).
Engineer Officers

23 (including 4 uncertificated Junios
Engineers).

Similar statistics regarding Indlams
emoloyed as Pursers. Dortors. Elec
triclans, Wireless Operators. etc. are
not avallable

(c) A statement showing the dlffer-
ence in the emoluments paid to Indian
and British seamen in comparable cate-
gories employed on Britiish ships 18
placed on the Table, (See Appendix
VIL annexure No. 19).
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